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IDdiaDs to SoaUi Africa 

r Shrl Shapat Jha And: 
-644 -< Shrl D. N. Tiwary: 

L Shrl Dlrhe: 
Will the Prime Minister be pleased 

to state: 

(a) whether the Government of 
South Africa have recently issued 
proclamation under the Group Areas 
Act declaring certain area of Johan-
nesburgh as white; and 

(b) whether as a result of thLs 
action of the South African Govern-
ment several thousand Indians face 
the prospect of having to leave their 
hearth and home very loon? 

The Minister of State in the Minis-
try of External Mairs (ShrimaU 
Lakshml Menon): (a) Yes, Sir. 

(b) Yes, Sir. 

Indian Tea Delegation to U.S.A. 

-645. Shri P. C. Borooah: Will the 
Minister of Commerce and IMutry 
be pleased to state: 

(a) whether it is a fact that an 
Indian Tea Delegation visited U.S.A. 
in the month of April. 1962; 

(b) if so, what was the main pur-
pose of the visit; and 

(c) what was the result of the dis-
cussions held by the delegation in that 
country? 

The Minister of International Trade 
in the Mlnlstry of Co.mm~rce and 
Jndustl'y (Shrt Manubhal Shah): (a) 
Yes, Sir. 

(b) To study the possibilities of 
increasing the sale of Indian tea in 
thl" U.S.A. 

(c) The Delegation's Report is 
awaited. 

Wateh Factory at Shahadara (DeIhl) 

lOIS. Shrl E. MadhWIDdaa Rao: 
Will the Minister of Commeroe uuI 
Industry be pleased to Itate: 

(a) the total number of time-pieces 
manufactured at Shahadara (Delhi) 
since the factol'y was established 
about a year back: 

(l!) the cost of these timp-pieces; 
and 

(c) whether these al'!' standard 
watches? 

The Minister of Industry in the 
Mlnl~ry of Commerce and IDdastrJ 
(Shrl Kanungo): (a) 42,720 Nos. up 
to 31st March, 1962. 

(b) Rs. 8,73,036. 

(c) The quality of the time-piecetJ 
produced by this firm compares 
favourably with any similarly priced 
time-pieces of other makes. 

Reglstt'Ted Unemployed 
IOZ9. Shrt DaJI: Will the Minillter 

of Labour and Employment be pleased 
to state: 

(a) how many persons. stood as 
registe.-d for employment in the 
ditTerent States (State-wise) as on the 
1st April. 1962: 

(bl how Il1l1ny persons were regla-
tered in different States during the 
year 1961: 

(c) how muny of them were 
(il matriculates, (ii) graduates 

and (iii) technically trained; 
and 

(d) how muny persons in each 
Statl" hav!' found employment in the 
year< 1960 ~nd 1961 (separately)! 

The Minister of Labour In Ule 
Ministry of Labour and Employment 
(Shrl DathO: (a) to (d). A statement 
giving available information Is 
attached. [Sf''' Appe"dix II. annexure 
No. 12]. 
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